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Assistance to tackle drought situation in Maharashtra

12182. DR. YOGENDRA P. TRIVEDI: Will the Minister of AGRICULTURE be

pleased to state:

(@ the amount released by Central Government against the financial
assistance demanded by the Government of Maharashtra to tackle the drought

situation in the State; and

(b) the details of other assistance extended by the Central Government to

tackle the drought situation in Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
TARIQ ANWAR): (a) and (b) Government of India had approved 778.09 crore and
Rs. 1036.98 crore from National Disaster Response Fund (NDRF) to Govt, of
Maharashtra for managing drought situation of Kharif-2012 and Rabi 2012-13

respectively.

In addition, Central Government had approved implementation of a special
package for rejuvenation of orchards in drought affected districts of Maharashtra
with an allocation of Rs.557.60 crore under National Horticulture Mission (NHM)
and released an additional allocation of Rs.25 crore during 2012-13 under
Accelerated Fodder Development Programme (AFDP) for enhancing fodder

production in Maharashtra.

Government of Maharashtra has, so far, not declared drought in any parts of
the State during 2013-14.

National Agricultural Insurance Scheme

2183. SHRI NANDI YELLAIAH: Will the Minister of AGRICULTURE be

pleased to state:

(@ whether National Agricultural Insurance Scheme (NAIS) has been
extended to entire Andhra Pradesh;

(b) if so, the percentage of agricultural families covered under NAIS in
Andhra Pradesh, during 2009-10, 2010-11 and 2011-12;

(c) the steps taken and proposed to be taken at present to cover maximum

percentage of agricultural families in Andhra Pradesh, under NAIS;

TOriginal notice of the question was received in Hindi.
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(d) whether Government of Andhra Pradesh has suggested certain

modifications and changes in the existing NAIS; and

(¢) if so, the changes to be made by Central Government in the existing

NAIS and whether such changes have taken place and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI TARIQ ANWAR): (a) and (b) As per provisions of the National Agricultural
Insurance Scheme (NAIS), the scheme, is voluntary for the States and UTs. State
Government of Andhra Pradesh is implementing the scheme in 18 districts. Pilot
Modified NAIS (MNAIS) is also being implemented in 3-4 districts. The percentage
of farmers covered in the State under NAIS during 2009-10 to 2011-12 is given

below:-

Year No. of farmers covered %age of farmers covered to
(in lakhs) State's total farmers

2009-10 33.63 29.24

2010-11 2834 24.64

2011-12 32.41 28.18

(¢) Continued efforts are made to create awareness about ongoing NAIS by
the implementing agency in coordination with State since its inception. The salient
activities for campaigning involve the publicity of features & benefits of the
scheme through advertisements in leading National/local News Papers, telecast
through audio-visual media, distribution of pamphlets, participation in agriculture

fairs/mela/goshti, organization of workshops/trainings etc.

(d) and (¢) Based on the experience gained during implementation of NAIS
and suggestions of the State Governments, many improvements have been
incorporated in NAIS to make it easier and more farmer friendly. These
improvements include (i) actuarial premium with subsidy in premium ranging 40% to
75% to farmers (ii) Unit area of insurance reduced to village panchayat level for
major crops (iii) coverage of prevented sowing/planting risk (iv) coverage of post
harvest losses due to cyclone in coastal areas (v) on account payment up to 25%
advance of likely claims as immediate relief (vi) more proficient basis for calculation

of threshold yield (vii) minimum indemnity level of 70% instead of 60% etc. A new
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pilot scheme in the name of "Modified National Agricultural Insurance Scheme
(MNAIS)" was approved by Government of India for implementation in 50 districts
in the country from Rabi 2010-11.

Floriculture in Uttarakhand

+2184. SHRI MAHENDRA SINGH MAHRA: Will the Minister of
AGRICULTURE be pleased to state:

(@) whether 50 per cent grant is provided to farmers engaged in floriculture

in the country including Uttarakhand,
(b) if so, the details of grants provided to the States so far;

(¢) whether Government is getting expected results, if not, whether no

proper arrangement for marketing is the reason for this failure;

(d) whether the Ministry would consider to set up shopping centres at
Haldwani and Doiwala in Uttarakhand; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
TARIQ ANWAR): (a) to (¢) Department of Agriculture & Cooperation is
implementing two Centrally Sponsored Schemes namely Horticulture Mission for
North East and Himalayan States (HMNEH) and National Horticulture Mission
(NHM) for overall development of horticulture in the country including floriculture.
Under HMNEH, assistance @ 75%, while in NHM upto 50% of the cost is

provided for cultivation of flower crops.

The details of grants provided to the States are given in Statement-I and II
(See below).

Under these schemes, 991 no. of marketing facilities have been created.
Besides, 3 Farmer Consumer Markets have been set up at Majri Grant in Doiwala
Block, Danda Lakhond and Nanurkhera in Raipur Block under RKVY. Government of
Uttarakhand has established a separate Uttarakhand Horticulture Marketing Board
to assist farmers of the state in Marketing of horticulture produce including

flowers.
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